
LAW-Estt/24/2022-10-Law, Justice and Parliamentary Attairs

/195943/2023
GOVERNMENT OF JAMMU AND KASHMIR

Department of Law, Justice and Parliamentary Affairs.
(Establishment Section)Civil Secretariat,

Srinagar/Jammu

Director Information,
J&K, Jammu

No. LAW-Estt/24/2022-10
Dated.2/-03-2023

Subject : Filling up of the posts in the Central Administrative Tribunal on
Deputation basis-reg.

Sir,

Copy to the:

Ends: ( AS Above).

1. Deputy Registrar, Central Administrative Tribunal, Srinagar Bench. This
is with reference to his letter No. CAT/SGRIADMN/29/2022 r:Jatf;d
10.03.2023.2. Jncharge Website, Department of Law, Justice and Parliamentary Affairs
with the request to upload the same on the official website of the
Department

I am directed to forward herewith a copy of letter No. CAT/SGR/
ADMN/29/2022 dated 10.03.2023 along with a copy of Circular No. PB/1­
6/2010-Estt.l.{Vol --II) (Pt.) dated 10.02.2023 issued by the Principal
Bench. Central Administrative Tribunal , New Delhi received from the
Central Administrative Tribunal, Srinagar Bench regarding the subject
cited above. In this connection it is requested to publish the aforesaid
Circular in the two leading dailies of Jammu and Kashmir province.

%±­
(Ashish Gupta)

Addi 1al Secretary to Government

4°
.°?
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Central Administrative Tribunal
Srinagar Bench

CAT/SGR/ADMN/29/2022 7-­MeAzadi ,
AmritMahotsa

E-mail: catsrinagar@gmail.com
Old Assembly Complex.

Shergarhi. .lahangir Chowk.
Srinagar 190001.

Date:- 10" March. 2023.

Sir,

I am directed to send herewith the circular No. PB/1-6/2010-Estt.I (Vol-II)
(Pt.) dated 10.02.2023 issued by the Principal Bench, New Delhi for filling up of
vacant posts in the Central Administrative Tribunal on deputation basis.

It is, therefore, requested to kindly give the vide publicity to the
aforementioned circular.

To
The Chief Secretary,
J&K Government,
Civil Secretariat,
Jammu / Srinagar.

Sub: Filling up of vacant posts in the Central Administrative Tribunal on deputation
basis. - Re.

Yours faithfully.

' o
)

Deputy Reg1stra I Hoo

Encl:- As Above.

Copy to:­
0 I. The Registrar, CAT Principal Bench New Delhi.
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CIRCULAR

SUB Fining-up of the vacant posts in the Central Adm1nis11ative Tribunal on d.eputation
basis.

ft is proposed to fill DP the following posts m te Centra: Admmmistratve Tribunal on
deputation basis mutiatly for a period of one to three years which may be extended m curtatled
mn administrative exigencies from amongst the serving Govt. servants The pay and anowances
and other terms of deputation of the officers/offic1a1s selected fqf the :s.aid posts will be
regulated in accordance with the instructions contained in the Depnment ot Personnel &
Training OM No. 6/8/2009-Estt(Pay-lll dated i7 06.2010 as amehdec itom tirne to time The
employees of Centrai Administratrve Tnouna! are eligible for and may continue to retarn
General Pool Residential Accommodal!on as per extant rules. The r:ame ano number of
posts. classification. place of posting, tenure scale of pay and eligibility cr4eria for fiUmg-up of
these posts on deputation basis are as under -

1 REGISTRAR (02)

Group A (Gazetted) in tne Level-13 of Pay M.atrx (Pre-revised Pay and-4 Fs 37400- 6700G
Plus Grade Pay of Rs,8700} vacancies are presently available in Bengaiuru, Chand1garn.
Hyderabad. Ko!kata and Patna Benches of the Tribunal or any other Bench of the Tnbunal
where the vacancy at the time of selection will be available

'..

with a minimum of five year regular service in the grade
Or

(c} Posts w1th Pre-revised Pay 8and-3(Rs 15600-39100 Plus Grade Pa, t # 6GOO»
with a rrnnimum of ten year regular service in the grade;

Or
(ii) Officers holding the post of District Judge/ Additional District JudgelReg1strar/Add;t ,,,1al

Registrar of High Court on regular basis

Eligibility Criteria . -
{fl Officers possessing a degree in law and holding .·

(a) Analogous post mn the Central/State Government/High Court . ':
Or

(b) Posts with Pre-revised Pay Band-3(Rs.15600-39100 Plus Grade Pay t' Rs 7600)

& JOINT REGISTRAR {05)

Group A (Gazettedj in the Level-12 of Pay Matrix {Pre-revis-ed Pay Band-3 Rs i 5600 - 39100
Plus Grade Pay of Rs.7600). Vacancies are presently available in AhrnedabaCJ Allarisoao
Guwahati. Jabalpu<. Jaipur. Jodhpur. Lucknow Jarnrnu and Srinagar Benches cf the Tri4@l
,... om, nthP.r Hem::t1 of the Tribunal where the vacancy at the time of selection wiil be ava1tc.:ibie
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Eligibility Criteria ::

nu Officers possessing a degree m law and holding ­
fa) Analogous post in the Central/State Government/High Cog

Or

h) Posts with Pre-revscd Pay Sand-3 /?s 15600-39100 Pius Grade Pay of Rs.6&gay
with a mimmum of fve year regular service mn the grade
Or

) Judicial officer with mummum of eight year regular service

3. PRINCIPAL PRIVATE SECRETARY to!l

Group A {Gazetted) in the Level-11 of Pay Matrix {Pre-revised Pay Band-3 Rs.15600-39100
Plus Grade Pay of Rs.66001-). Vacancy ls presently available in Ahmedaba.d Bench 01 the
Tribunal or any other Bench of the Tribunal where the vacancy at the time of selection will beavailable .

.§Jigibility Criteria :-

(i) The Officers of the Cenira; I State Government i High Courts holding analogous posts or
Principal Private Secretary on regular basis in Pre-revised Pay Band-3 (Rs. 15600 ­
39100 Plus Grade Pay of Rs.6600/-)

(ii) Private Secretary with at least eight years combined regular service rendered in Pre.
revised Pay Band-2 (Rs.9300 - 34800 Plus Grade Pay of RsA800/-) and Pre-revised
Pay Band-3 (Rs.15600 - 39100 Plus Grade Pay of Rs.5400.)

±. DEPUTY_CON1ROLLER OKACCOUNTS[01L-

Group A {Gazetted) in the Level-11 of Pay Matrix (Pre-revised Pay Band-3 Rs.15600-39100
Plus Grade Pay 6f Rs.6600/-) for Principal Bench of the Tribunal at New Delhi.

Eligibility Criteria :­

f•J The Officers working as Deputy Controller of Accounts from the Central
Departmentalized Accounting Orgarnsation of the Controller General of Accounts with
minimum of 2 years of service in the grade of Deputy Controller of Accounts under
C.G.A., C G.0.A., P&T Accounts or Railway Accounts service.

(ii) The Accounts Officer with minimum of 10 years service in the grade of Account~ Officer
m the C.G.A, CGOA, P&T Accounts and Railway Accounts

§., COURT OFFICERS I SECTION OFFICERS (28).,;.:

Grout B (Gazetted) in the Level-8 of Pay Matrix (Pre-revised Pay Band-2 Rs.9300.348 Plus
Grade Pay Rs.4800-) for Principal Bench. Allahabad, Bengaluru, Kolkata, Chandigarh,
Guwahati, Chennai. Cuttack. Ernakulam, Guwahatu, Jabaipur, Jaipur, Lucknow, Mumbai.
Jama, Patna, Srinagar and Hyderabad benches of the Tribunal or af (thar Rn» # +
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V Elig1b1llty Criter,a

Essential:-
Persons wrn'kmg under tile Centra! ! Stale Government ? Hgt Count' Suborama- L

\ai Hotdmg analogou& post on regular basis.
Or

tb E i g h t yeats o f r e g u l ar service i n t h e posts ot A s s i s t a n t or e q u i v a l e n t mn the scale ot fre.
revised Pay Band-2 (Rs.9300-34800 Plus Grade Pay ot Rs.4600-)
and

Possessing a Degree o1 a recognrzed Univers1ly or eqwva1enl

Desirable..~
Degree 1n Law

6. PRIVATE SECRETARY (12) :-

Group B (Gazetted) in the Level-8 of Pay Matrix (Pre-revised Pay Band-2 Rs.-9300-34800 Plus
Grade Pay Rs 4800/-J Vacancies are presently available in Ahmedabao Allanabad
enqaluru Chandigarh Chennas Jaatpur .urdhpur Kolata Mumban Patna amrn. and
Snnttgar Benches of the T!!bunaf or any otter ±sench ot tre l nbwnal where lhe veanc at the
tirne of selecl!on w11l be available

Eligibility Criteria :-

Officers holding the post of Stenographers 111 the Central I State Government J Hi9h C0u~ts
ta, Hoamna anaogous post on regutat tasr

• ox yea!s i gala! Sefuc: in tne sale a: ·res4sgd ra, and- rs at

Plus Grade Pay of Rs.4500!-)

7 ACCOUNT~ OFFICER (05) · ·

Ga4 9 uacltcu, in uie evei- ol r-',-.iy ialix «t'Te tvised ray anu is ±00- _;, .... t,,.;1,

Plus Grade Pay Rs.4600} Vacanctes me presentty1!1kety l-0 be available at Bengaiuru
Cnenna,. Emakulam. KoJkata and Patna Benches of the Tribunal or any other Bench of the
Tnbunal where the vac.ancy al the Hme of selection w,n be available

EJigibilitv Criter.ia . •

(i) Re.gularAccounts/Audit Officers from any of the Organized Accounts Departrnent.

(111 Officers under the Central Government holding an analogous post on regular bas1f- vmo
have undergone trammng mn Cash and Accounts work m STM or equivalent an0 pass°SS
experience w Gas & counts , it4age' work

Junior Accounts OU1cer I Accounts Audit Officers or equivalent in the scale ot Pre­
revised Pt Band-2 (Rs.9300.34800 Pus Grade Pay of Rs 4200) wth 8/5 wears reg/a
serv,ce.respect,vely under C&ASJ. Defence A/Cs. P&T Railway A/Cs Deoartrner~i

..: 3

Or
1Hl)
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ASSISTANT LIBRARY AND INFORMATION OFFICER {04) -

Group B (Gazetted} m the Level-7 of Pay Matrix (Pre-revised Pay and- 2 Rs.9300 - 34800
Plus Grade Pay Rs.4600) for Bengaluru. Chandigarh, Jodhpur and Ernakulam Benches of the
Tribunal or any other Bench or !he Tribunal where the vacancy at the time of selection will be
available.

Eligibility Criteria :­

Officers under Central or State Government or High Courls and Courts subordinate thereto­
(a) (i) holding analogous posts. or

(ii} with at leas! five years regular service in the pay band-2, Rs 9300-34800/- with
grade pay of Rs. 42001-

and possessing the qualification and experience

Essential: ­

(i) A Bachelor Degree in Library Science or Library and Information Science from a
recognised University or institute;

{ii) two years' professional expe11ence in a Library under Central or State Government or
autonomous or statutory orgarnsation or Public Sector Undertaking or University or
recognised Research or Educahonal Institution

Desirable: ­

(fJ Masters Degree in Library Science or library and !ntormaHon Science from a
recognised Urnversity or lnsirlute

at} pioma in Computer ppicaton nom a recognised University or institute

~ ASSJSTANT SECTION OFFICER (02}

Group 'B' (Non-Gazetted) in the level-7 of Pay matrix- (Pre-revised Pay Band -2 Rs. 9300--
34800 Plus Grade Pay Rs. 4600/-). Vacancies are presenHy available in Jammu and Srinagar
Benches of the Tribunal.

Eligibility Criteria ;­

(0) Official possessing a degree from a recognized University and holding;
(a) Analogous post on regular basis

OR
l

{bl Senior Assistant (Upper Division Clerks) who have rendered not less than ten years
service in the grade

10. COL_RI M A S T E R A _STENOGRAPHER GRADE ' C ' ( 0 3 ] _ _ s
.

up "" (Non-Gazeed) in the Leyel-7 of Pay Matrix (Pre-revised Pay Band-2 Rs.9300­
34800 Plus Grade Pay Rs.4600). Vacancies are presently available in Jammu and Srinagar. ..
Benches of the Tribunal. ·



File No. LAW-Estt/24/2022-10-Law, Justice and Parliamentary Attairs (Computer No. 123457)
2069910/2023/CRU KASHMIR

Eugiplity_ Criteria .­

v
Officers holding the post ol Stenographer under the Central Government or Stale· C,cvt;:'' • ·,v~~•
or +ugh Counts

(Ii hoid1rig the analogous posi on regular uasis
(111 with eight years regular service m the Stenographer Grade 'D in Pre-Rev1serJ :::>av

Band-1 ( Rs. 5200-20200 with Grade Pay oi Rs. 2400/-J

JUNIOR ACCOUNTS OFFICER {04l :-

Group •ff {Non-Gazetted) 1n the Level-6 oi !-'ay Mat11x (Pre•rev1sed Pay Band 2 R" U.300-
34800 Plus Grade Pay Rs.4200} Vac.ar)c1es are presently available m Guwahau. Jabclpur.
Jodhpur, Lucknow. Jammu and Srmagar Benches of the Tf1bunal or any other Bencn ,>1 1t1e

Tnbunal where !he vacancy at the time o1 selection will be available

Eligibility Criteria .­
(Eli Off1c1ais under toe Central Govemmern holding analogous post or SAS Accoun1ant

Junmr Accounts Officer in the various Accounting organizations,

Or

b) Upper Division Clerks of Central Government with 10 years of service in the grade who
have undergone Cash & Accounts Training in !STM or equivalent or possess three years
expenence of Cash. Accounts and Budget works

12. CARETAKER (06)

Group. B {Non-Gazetted) in the Leve-f af Pav Mats re-revsed Fa» 3ans' 2+7
-i. us 3nae ay is 4Zag; aavtre a preseyren to e avanaty -e..a
8enc11, Bengaluru. Cl1ennai. Ernakulurn Jammu and Sr1n8gar Benches of the Tnbunai 01 21ny

other Bench of the Tribunal where the vacancy at the time ot se1ect1on will be available

Efigibility Criteria :-

ttcers ot the entraovestmntG
{al Holding analogous posi on regular basrs

Or
{b) Holding the post in the scale of Pre-revised Pay Band-1 (Rs.5200-20200 Plus Grade

Pay of Rs.2400) with eight years of regu.lar service in the grade.

And

ti) Possessing a egree of a tecognuzed unwversty o eaurvaient

STENOGRAPHER GRADE 'O' (03l

Group "C' {Non-Gazetted) m the level-4 of Pay Matro (Pre-revised Pay Bang 1 RO0
20200 Plus Grade Pay Rs 2400) Vacancies are presently available in Jammu and Sraga
Benches of the T nbunal

, I

i
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•

Eligibility Criteria •

Ofcals trom the Central Government or State Government or High Courts.

(i) holding the post of Stenographer Grade 'D' in the Pre-Revised Pay Band-I (Rs 5200­
20200 with Grade Pay of Rs 24001-).
or

t, holding the post of Lover Disonal Clerk or equivalent posts wth at least two years
service in the Pre-Revised Pay Band- I (Rs. 5200-20200 with Grade Pay of Rs. 1900/-)
and possessing skill norms test as tinder:
Dictation:- 10mts @ 80W. pm.

Transcription: 65 mts. (English) 75 mts. (Hindi) {on manual Typewriter) or 50 mts
(English) and 65 rnts (Hindi) (on Computer)

14. SENIOR_ACCOUNTANT_(1g)

Group C (Non-Gazetted) in the Level-5 of Pay matrix (Pre-revised Pay Band -1 Rs. 5200.
20200 Plus Grade Pay Rs. 2800i-) Vacancies are presently available in Principal Bench (New
Derhi). Ahmedabad, CuHack, Guwahat,, Hyderabad, Jaipur, Jodhpur, Lucknow, Jammu. and
Srinagar benches of the Tnbunaf or any other Bench of the Tribunal where the vacancy at the
tumne of selection will be available.

Eligibility Criteria :­

ti) Senior Accountant of Departmentalised Accounting Organisation/ Auditor ot fhe Indian
Audited Accounts Department. Senior Accountant of CGA Defence. P&T and Railwaysmn that grade.
OR

(1i) Junior Accountant in the Departmentalised and Accounting service or under CGA
Accounts Department of Defence. P&T or Railways or Auditor under CAG with a
minimum of 5 years experience in the grade.

1 JUNIOR_ACCOUNTANT (05

Group ·c· (Non-Gazetted) in the Level-4 of Pay matrix (Pre-revised Pay Band -1 Rs. 5200-
20200 Plus Grade Pay Rs. 2400-). Vacancies are presently/likely to be available in Allahabad,
Bengaluru, Chandigarh. Ernakulam and Kolkata Benches of the Tribunal or any other Bench of
the Tribunal where the vacancy at the time of selection will be available.

Eligibility Criteria :-

()

(ii)

Junior Accountant o~ Accountanl experienced in the Departmentalised. Accounting
system under CGA, P&T Accounts, Defence and Railway Accounts or Auditor underCGA;
Or

UDC (Senior Assistant) mn CSS or subordinate offices with Cash•.& Accounts training
conducted by the ISTM.

SENIQRASSISTANT_(07y

Group ·c· (Non-Gazetted) in the Level-4 of Pay matrix (Pre-revised Pay Band -1 Rs. 5200­
20200 Plus Grade Pay. Rs 2400/-) for Jammu and Srinagar Benches of the Tribunal
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. !

Eligibility Criteria_.

ta, persons hotcmng analogous posts on regular bass : the Central Govrr+men! o: :a:
Government o: +iah Counts and Sat0ram.at Courts thereto

()!

«bi persons holdmg posts mn Pre-revised pay and-1 wnth grade pay of Rs 1900- wtr egnt
years regular service m the Central Government or State Government or Hroh Court and
Subordinate Court thereto. "

17. JUNIOR A$SlSTANT (04J

Group C (Non-Gazetted) 1n the Level:;: oi Pay matnx (Pre-revised Pay Banc -1 Rs 5200-
20200 Pius Grade Pay Rs 1900/-) tor Jammu and Srinagar Benches of the Trburat

Eligibility Criteria .­
Jal persons holding analogous posts on regular basis in the Central Government or State

Government or High Courts and Subordinate Courts thereto . or
(bi persons hoiding posts in Pre-revised pay band-1 with grade pay of Rs 1800t-- w1tri 1hree

years regular service m the Central Governmenl or State Government or H,gh Court and
Subordinate Court thereto,

And

Possessing qualification.­

!il 12th Class pass or equivalent qual1ftcatton from recognized Board or University. ano
111) A Typing speed of 35 w.p m m Enghsn or 30 wpm mn Hmndr on computer (time al!owed-

1 0 rninutes}

18. DESPATCH RIDER (04!
\

Group C (Non-Gazetted) mn the Leve-2 of Pay matnx (Pre-revised Pay Band -1 Rs 5200-
20200 Plus Gr.acte Pay Rs. 1,900H for Hyderabad, Kolkata, Jamrnu and Srinagar Benches ot
the Trtbunal or any other Bench of the Tnbunai where the vacancy at the time of selec11on will
be. available

Eligibility Cnten.a

(a) Group C' employees of the Central Government or State Government or Supreme Court
or High Court and District Courts and Central Administrative Tribunal -

{i) Holding the post in the scale of pre-revised Pay band-1 (Rs 5200-20200 Plus
Grade Pay Rs 1800) on the bass of the basis of the result of a Dung est to
assess the competence to are Motot Cycle o: Auto Fickshaw

And
(iii Possessing qua!ificatton,

(a) Possession of a 'valid Onvmg Lrcence for Motor Cycle or Auto R1ci<shav,
{b) Two years experience m driving Motor Cycle or Auto rickshaw
(c) Pass mn Matriculation or equivalent of any recognized Board or Institution

For Ex-Servicemen on Deputation or re-employment

The Armed Forces Personnel due to retire or who are to be transferred to reserve w1tr11n a
penod of one year and having the recuis1te experience and qualifications prescrted shall also
be considered Such persons would be given deputation terms up to the date CJ.1 whic!"'t thev
are due to release from the Armed Forces; thereafter they may be commued on re­
employment
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P,HOTOCOPIER {04) ::

Group C (Non-Gazetted) m the Level. 2 of Pay Matrix {Pre-revised Pay Band-1
Rs 5200-20200 Plus Grade Fay Rs 1900) for Bangalore, Ernakulam, Hyderabad and
Kolkata Benches of the Tnbunal or any other Bench of the Trbuna! where the vacancy
at th: tume ot selection will be available

+i
,£ Eligibility Criteria :­,.

Group 'C' employees of the Central Government or Stale Government or High
Court and District Courts and employees of the Central Administrative Tribunal
with 3 years regular service in the scale of Pre-revised Pay Band-1, (Rs5200.
20200/- with grade pay of Rs.1800/-J and having following qualifications:-

(i) Matriculation pass or equivalent from a recognized university or Board
(ii) Proficiency or experience in handling photocopying machines.

a

2 file period of deputation m respect or above posts including the period of deputation in
another ex-cadre post held immediately preceding this appointment in the same or some other
organization I department of the Central Government shall ordinarily no! exceed three years.

:; t\ge Limit: The maximum age limit for appointment on deputation shall not exceed 56
years as on the closing date for receipt of appiications

antes o! vacancies and place ! posting ate subject to change The selects Office. ·ay
be posted mn the Bench where the vacancy would be available at that relevant point of Ume.

S The applications in the given proforma (duly typed in double space) together with attested
c:001es ol APARJACR for the last five years of the eligible officials who are willing to be considered

H ..ad posts and could b 3par.d 1r:mediate!y may be for:ardd to the Reg:tra: Ctra'
- aman.stratuve rbunal, Pruncpat (encn. 6135. Copernicus Marg, New Deln -- 110 001 wthun 45
days from the date of publication of the circular in the Employment News.

6 While forwarding the applications, certificate to the effect that the officers/officials are clear
from v1gHance point of view and there is no disciplinary case pending/contemplated against
tr/her may also be furnished

'he department while forwardmg applications may please ensure that the officials who
volunteer for the post shall not be allowed to withdraw their names tater on.

8 This Office will not be ih a positron to return any of the documents provided by the
applicant/parent office of the applicant, irrespective of his/her selection.

s '1pphcat1ons received after the expiry of iast dale or otherwise found ineomplete such as for
wam of ACRstAPARs, Vigilance Clearance Certificate or without the seal of the office etc, will not
be entenafned.

a«fa.,,,.. ...--,t:.,...,.,-•,.
(Sulabh Rastogi)
Registrar
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l. Name of the apprant (m Btok letter}.-...
2 Name, daress and ontatt No. of the Oftce where work
3. Cont.act details o/ the applicant

a. Mobile No. :
------------------------b.. Email id;

-----------------------------c Landlne No.:---------~d. Residential address

. PROFORMA FOR FURNISHING BIO DATA FOR THE POST OF
-----------------fTo be typed in double sp.ace on single side)

(As per followingformat)

4. Date of Birth:
------------------------------5. Date of Retirement • ·----------------------------6. Sex (Male/Female): _

7. Present post held in Parent Department
a. Date : _

b. Designation· _

c. Nature of appomtment(Adhoc/Regufar)

d. Pav scale of the substantive post : _
e. Pay Scafe on grant o.f ACP/MACP or NFS.G :

-------------------f. Brief nature of duties:
--------------------------g. Details of service (Central Government/State Government/Others (pl. Specify):------8. Details of earlier deputation, if any

a. Whether presently holding deputation post (Yes/No) :
-~-------------b !f yes, Please mention Name of Department, Designation, Pay Scale of the deputation post.

Present Basic Pay drawn, Date from which on deputation and date of expiry of present term of
deputation:

------------------------------9 Brief Serice Particulars in chronological orders from entry into Government serwo ti 43t r1,3±,
deputation per sods ata iinanal upgradatas,, any 14 pe' to4own format;

rsi.No I Departm~ Post ' Period - 1 Pav Scale of the--;;;;1·-·--· -.......,!_B_r-ie_f_n_at_u_re-◊--f duues_1_·'
-. . i - h e l d ; from_j_Ho,At t h e t v m e o t holding t h e p o s t , P r e s e n t

10. Educational quaiificat1on in chronofogical order including professional qualifications

Signature:
Name:
Designation:
Office Seal:

Certificate to be furnished by_the Head of Offtce

assignment in the Central Administrative- Tribunal on his /her selection for appmntment to the post.

Place;
Date:

-
Si. io._regreeirromve Year oi Passmng_u0yet taken Board/unwvers;r -~--;-- ------.-
ooasaaoaa.as-.

J l. Category (Gen/SC/ST/OBC}; _
12. Choice of Station : _

1. Service particulars of Shri/Smt. furnished above have been verified from h1s/he1
service records and found orrer

2 Certified that no v»glance enquiry/Disciplinary proceeding is pending or contemplated against
Shri/Smto

3. Shri/.Smt. will he r-ei1eved of his/her duties from this Office to take up


